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PM

NAME OF THE COMPANY

PRAVEEN KUMAR SAXENA V/S SAHARA
SERVICELTD

UNDER SECTION

91BC

COUNSEL APPEARED THROUGH VIDEO CONFERENCING :

None
None

: For theOperational Creditor
:For the Corporate Debtor

ORDER
There has been no representation in the matter on behalf of the operationa creditor,

when the matter was called on 23.02.2022, 05.04.2022 and even today i.e. 04.05.2022. It
appearsthat the Operational Creditor isnot interested in pursuing the present company petition
and hence, the same shall stand dismissed for non-prosecution and even there is no

representation on behalf of the corporate debtor.

File be consigned to the records.
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